
11 	 Central Ministratjve Tribunal 
Calcutta $ench 

OA Ne.1l of 1997 

Present : H.n'ble Mrt D. Purkayastha,  Juâicial Member 

Harish Ch. Prasad Yaav - 

Vs. 

-. 	Union if India & Ors 

For the Applicant : None 

For the espondents: Mr. S Chowhury, 14.Adv.cate. 

Hear& .n : 29-4-96 	 Date of Judgerent : 29'-4-96 

OE A 

None appears on behalf of the applicant It is found that 

on last two occasionsitreap1icant turned up 

nor his advocate. S., application Is c4s-p.se 	f.r default of 
4 . 

the app lie ant. 
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